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Misc., Aoplication No. of 1993

IN
Original Abplication No, 1040 of 1993 -

Abdul Majid Shafaq through %
Ishtiaq Bano
Versys

Ut M N\R, ) JAoradabad anAd TENOL g o S + + aZ3pondent:s

SR ISy e el A }pliﬂ':tnt

Hon'ple M o Maharaj Din J M

Hon'ble ir. B K Singh, A i

( By Hon'ble Mr, Maharaj pin gy )

file a fresh

application on the Same€ cause of action;and she further

stated that there are certain defects in the applicgtion

as such the applicant wants +o XX withdraw this aoplication

- orginal
The applicant is vermitted to withdray the/application

NOo, 1040/93 with liberty to fije feesh G,A, on the same

Cause of action, The f.-lisc.Ap;.}lication :\Io.ﬂff(!??: as well

@s U.A, No, 1040/93 are dccordingly disposed of,
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Dated: 13,8,5'003
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